219 Re. Expunctions

MR. SPEAKER: There arc procedures
i‘l;dlekde.mndlyﬁibwlhm.'l‘huil

n'rs brs

RE. EXPUNCTIONS IN THE PRO-
CEEDINGS DATED 27-3-78.

SHRI HARI VISHNU KAMATH

(Hoshangabad): May I bricfly refer to
the aftermath of yeasterday’s atten-
tion motion in which you have been
plessed ?
Unfortunately, the words which were

bave in the
d.ily nmpgp:n . there is a

d,
hemdnhz?nme Minister’s observations
‘when he said......

MR. SPEAKER: Mr. Kamath, the re-
wrd:howdmem-ngdﬂeml ‘That is
why that portion I have expunged.

SHR1 HARI VISHNU KAMATH:
You retained very wisely, rightly, wly
the phrase “fonncr fascist mini-dictator”,
very rightly.

MR. SPEAKER: No, 1 am not

Sl-lkl HARI VISHNU KAMATH:
bem ‘ldklnotny
‘llﬂ’ The has

-.d«mmewd‘hoohnn is not
at all.

MR. SPEAKER: I have not expunged
that.

SHRI HARI VISHNU KAMATH
‘Therefore, when someone reads this

cord any time in future, what will he
understand of the reference in the Prime
Mh-:;n observations ? My  words

lead ed hooligans and hoodlums’.
SPEAKER: If you have not used
m“a‘ad. hen:h:m and hatchet-
SHRI HAR[ V‘ISH.N'U KAMATH:
1 did not 'her’. 1 never said ‘her’.
T sid 'l\lrd'. (IW)-
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Mr)fl. SPEAKER: The records show

SHRI HARI VISHNU KAMATH:

MR. SPEAVR: I do not see it in my
record. Probably the copy givea to you
is uot correct.

SHRI HARI VISHNU KAMATH:
This is the cyclostyled copy. Please sec
to it that it is not expunged.

MR. SPEAKER: That refers to some
Member's obeervation. Some Member's
observation was taken off, not mine.

“sl 1 (HARI VlS)l-i"i'Ll Kr‘?\ﬂ‘l'l-l
t is "mpauu onl othing is
recorded. Why expunge that > There is
no meaning in that.

MR. SPEAKER: You must understand
the strain under which they work when
the shoutings go on.

SHRI HARI VISHNU KAMATH:
Mllel to for a reconsideration
matter and the restoration of thase
words without which the Prime Minister's
ions will have no ing at all ?
It is not ‘‘her” hoodlums but it is “hired”
hoodlums -ndboob?m.ldonmwan\lo
refer to her at all. Let her rest in peace.
(Interruptions).

MR. SPEAKER: I will sce the re-
cords.

SHRI HARI VISHNU KAMATH:
Let her live in peace. I said. What did
I say ? You do not want her to live in
g:ee?}ierownfollowerdou not want

to live in peace !

MR Sl:,E:rKER I dlhmk we have
it yesterday. The correc-
uon will L

SHRI HARI VISHNU KAMATH:
Is that all right > It wi'l be restored—
‘hired hoodlums and hooligans.’”

SHRI C. M. STEPHEN (Idulkki): Sir,
you wtredplened to uyhyaterd.-y that

woul through the
m el'pungc‘omhm words. I got the prs
this morning and I have gone
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sages to which I am objecting. But after-
wards, if necemary tomorrow 1 will
raise it.

SH)KIAGAURI S:(IANKAR RAI (Gha-
zipur): A portion of my observations has
also been expunged. Y

MR. SPEAKER: I have not cxpunged
an)

SHRI GAURI SHANKAR RAI: It
has been wrongly expunged.

MR. SPEAKER: I ordered it at that
moment.

@ seTTw ;. qT oA oW
frazt 31 e A s AT WA,
fadza ag won § fe wefy gard foaf
¥z W% W I5v g fvo 9w
wredy &1 s 7 Y N g WA AL
Sfe foray s A & fasrs w0
W A § T A T T ATAY ®Y
JATA AQAN, AE W AL &

fite W13 ¥ w1 9T W €
i Braawgrarfe oww
- @ w51 fas 2t &
o fafrecwiee w1 fasafi g
fro wit ®Y qur § W farors wOWA
F wfex 1 e faw @ <
E 4

™ ¥ wAnfwEed ad
¥

‘This portion has been expunged.

MR. SPEAKER: I ordered it in the
House itself.

SHRI HARI VISHNU KAMATH:
It will be best if you consult the Member
concerned before you expunge anything.

MR. SPEAKER: That was ordered
here in the open House.

SHRI SURATH BAHADUR SHAH
(Kheri): On a point of order, Sir. Tt
has been clarified by Mr. Kamath that
he had said “hired” and not ‘“her”.
Evea if he had said “her”, would that
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have been objectionable ? Because ‘Mr.
Bev.n had said the words “vermin” and
damn vermin”' against Churchill and
that is on record. Supposing it was “her
hired"” hoodlums. hoodlums are always
hired, and wsually hired by them....
(Interruptions)

MR. SPEAKER: There is no point of
order.

SHRI SURATH BAHADUR SHAH:
Why not ?

x2- 15 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED MISSBERAVIOUR WITH THEV'ICE-
CHANCELLOR AND DEANS AND PROFESSORS
By STmENTS 1N DeLul  UNIVERSITY

SHRI NATHU SINGH (Dausa): Sir,
I call the attention of the Minister of
Education, Social Welfare and Culture
to the following matter of urgent public
importance andI request that he may make
a statement thereon:—

“Reported misbehaviour  with the
Vi ichl:’an:ellor and some of the Deans
and Professors by the students in Delbi
University lcading to suspension of some
student leaders and thereby causing an
atmosphere of uncertainity and ten-
sion.”

THE ,\uxls-n:]i‘llo&nnugc 11
SOCIAL WELFARE AN 1
(DR. PRATAP CHANDRA CHUD DFJ.:&
According to the information recclv 4
from the Univenity of Delhi a group ©
about 200—300 students and outsiders
led by $/Shri Vijay Goel and Rajat
Sharma. President and Secretary Ie80
pectively of Delhi Uni Y Students’
Union and supported by one Shri Sudhir
Goyal, a student of Ramjas College. came
to the office of the Vice-Chandellor in the
morning of 220d March 1978 shuutmg‘
slogans and demanding postponement :‘
the cxaminations. The students starte
breaking doors, window-pancs of the of
ces of the Viee-Chaneellor and other
officers of the University. The Vice-Chan-
cellor came out and informed the sl\ldenl}
that the question of postponement 0
examinations will be discussed at the
emergency meeting of the Academic Coun-
cil convened for 26th March 1078 but
the students insisted that a decision be
taken on the spot by the Vice-Chancellor.
Soon thereafter, they forced their entry
nto the university buildings and ransacked
the rooms of the Vice-Chancellor




